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CENTRAL ADMVINISTRATIVE TRIBUNAL ALLAHABAD BENCH

Allahabad this the '™ day of Rewondy, . 1994,

Hont*ble Mr, Justice B.C. Saksena, Vice=Chairman
Hon'ble Mr, K. Muthukumar, Administrative Member

Original Applicstion no, 83 of 1992,

ie Dilip Kumer,S/o sri Om Prakash, Guard, Reilway
Guarter no., 511B, Lslitnagar, Allghabad.

2. Fradeep Kumer Yaedav, S/o Sri K.L. Yadav, R/o
367/J° Wohatshlmoanj, Allchacad.

e o e ¢ A./;)li CantSO

Counsel for the Applicant sri sunil Rai

Vers us

Thy The Unicn of Indieé through the General Laraqer
N. Rly. Beroda House, New Delhi.

23 The Divisicnal Railwey Mgnager, Northern Railway,
,.\J.la*]qDad

3 The Senior Civisional Commerc1al Superintendent
N. Rly allehabad.

4, The Senior Divisicnal pPerscnnel Officer, N, Rly
Allahabad,

5y The senior Divisional Accounts Ufficer, N. Kly,
Allchabad.

«+s Respond:-nts

Counsel for the Respondents Sfi A.V. Srivasteve/P. iathur
Sri B.B. Faul,

Alongwith
Original Ac.lication no. 406 of 1994

1. Subhesh Chandre, S/o sri Raje Ram, R/o 407, Rajapur,
Distt. al.ahabad.

= %ﬁ& %a%u3°r' >/o ®. Prasad, R/o 317, K D.S.A. Ground

Versus

l. he nlon of ndla through the CZeneral M\ _
g { Jg‘o a Hcuse, ngw 5Eih1? © Kanazer

2. The pivisional Railway ianager, N. Rly Allahabad.

\
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35 The senior Divisional Comierciel, Superintendent

.e. Respond=nts

3. ~Origimal Application no. 110 of 1393

1e Syed Nizam Hussein, S/o sved Ali Hasan, Af/a 29 yrs.
R/o Mohalla Chiktoli, P.S. Hussseindbed, P.O.
Japla, District pelayum,

i Ragubir Sharan Xharwar, S/o sri S. Sunder, A/a 33 Yrs
R/o 877-4 Shastri Colony, Distt Mugalssrai.

ees Applicants
Vers us -

L Jnion of India, through General jManager, N. =nly
Railway Board, Berods House, New Delri,

2. Chief Ol i 1 ri Y : . ' 1 .
hoﬁse_CN£a€§gig%.Slpe ing¢endent, N. Rly Baroda

3. Divisional Rai lway ilenacer, Northern Rai lway
Nawab Yusuf Road, Allahabad.

4, Seni:r pDivisinal Commerciel Superintendent, .
N. Rly Nawab Yusuf Road Allahabad. :

.« «+ Respondents

4, Uriginal Applicetion no. 39 of 93

Js Niregle singh, S/o ®. 3ingh, a/a 30 Yrs, R/p .
Ram Bssic \idalaya, Darganj, Allahcbad. |

o Tarak ivath Fandey, S/o B.D. Pancey, A/8 30 Ygs.

R/o Vvillage Kewalpur, Post Beri-Visa, District
Varanasi,

3. Kamla Kant shukla, 5/o0 P.N. Shukla, R/o Rem Besic
vVidyalaye, Daraeganj, “llshabad.

4,  Amsr Bath, S/o Mangru, R/o Ram Basic Vidyalaye
Daraganj, Allahabed.

5. Sushil Kumar Tripathi, S/c K.S. Tripathi, R/o
Vil.age Laxshagrsh, Post Lakshagarh (Handia),
Distt. Aallashabaa.

6. shyam Shanker shukla, s/o sri K.s. Shukla, R/o
Vaishno Ashram Ram Basic Vidyalaya, Daregan) Distt.
Allahabad.

««s pplicants.

KMersus

1. Union of India thrcuagh Seneral senager Northemn

Railway, Baroda House, New Delhi.




3.

4.

/] 3 //

Chief Commerciasl Superintendert, Northern Rai lway
Baroda House, New Delhi,

Divisiorial Railway Maneger, N. Iily, Allahabed.

Senior Divisional Commercial bdprelnéendent
/I\o ftly Hllahabadc

... nespondents

~

Criginel Applicetion nc, 382 of 1923

Fezal Karim, “/o chd. Kadim, R/o Village Chakiya,

House no. 104/241 Rpost Office 3.P.C. Distt Allshabad.

Ajay Kashyap, S/¢ F.S. Keshyap, R/o 63 J.K. Fourth

Avenue, Raillway Colony smith kosc, Allchnabad.

«+. Applicants
Versus

Jnion of India, throigh General Manacer, Wurthern
Rai lway, HKallway Board Barode House N. Delhi.

Chief Commercial Superintendent, N. Rly Barodas
Hogse, New Delhi.

Divisional Railway Menager, Ncrthern Reilway
Allahatad,

Senic>r Divisicnal Cosmercial Superintendent.
Northern Railway Nawab Yusuf Road Allahebad,

.... Respondents.

Criginal Apwplication no, 32 cf 1993

Qarnrul Hesan, Af/a 29 vre S/o Late Sri S.N. Hasan,
R/c 12l1Dariyekad, Jogighat, Allzhabad.

e+ Appliceb

Versus
Jnicn of India through Genral lNanager N. Rly, Kly
BoaBd Baroda House hew Delhi,

Chief Commercial Superintendent, N. Rly Baroda,
House, Nev Delhi,

\es
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Se Divisional lailway Maneger, Northern Railwavy,
Nawab Yusif Road, Allahabad.

4, Senior Divisional Commercial Superintendent,
Nortnern kailway Allshabad,

.... Respondents

s Original A pplication no. 1782 cf 1992

i Vinod Kumar Sherms, ~/o Shri Chabi Lal, R/o 17/A
Lahis Marg, Allahebad.

\ s Applicant ?

aE Yersus

11;°’ The Unlcn of India tbrough the.*
e BOa.Lu, i\eew Delhi,

P

el The seneral Manager N. Rly Baroda House, New Delh:.

3+ The Divisional Reilway ganua\r,QN.*Rlyfglléébéd”Vﬁx'
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8, Original Application no. 1534 of 1992

1. sShyem Norain Singh, 5/o R.N. Singh, R/o Will & Post
: Jemauli, Distt. Baksur Bihar. : .

2. Ravindra Tripethi S/o sri s.C. Tripathi, R/o
vill, Dharampur Ghurwa, Tehsil -Phoolpur Allahabad.

3. Ram Bharat, S/o 3irdhari Lal, R/o Deogalpur, Post
Ma Mau Aima Distt. Allahacad.

e o @ f\p[\ li Céri't

Versus !

1. Union of India, through Secretary Railwzy Board,
Refi lMarg, New Delhi.

2, General Manager, Northern Reilway, Railwsy Bhewan

(Baroda Hou®) New Delhi. \
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Chief Commercial Superintendent. N. Rly ReilBhewan !
(Baroda House) New Delhi,

Divisionel Railway Manager, Northern Railway,
D.ReM. Office Nawab Yusuf Road, Allahabad.

Senior Divisional Commercial Superintendent, N. Rly
D.ReM. Office, Allzhabad.

... Respondents

Original Applicstion no,352 of 1992

o

Rajendra Prasad Pandey, S/o Sri S.bp. Fandey,
R/o Vill Nanhcopur, P.0O. Pahara, Distt. Mirzapur ;

Versus

The Jnion of india through seneral Manager, N. nly
‘New Delhi. - e ' e

“The Divisional Railway wanager, N.vﬁlywﬁll%haﬁéai¥?£;$@*

Senior Divisional Commercial Supdt. N, Rly DRM. = = =

= s s e “Re SpOn;den‘tS e -

Originel Applicction no. 4350 of 1994.

Rajendra Kumar, S/o Sri F.N. Jaisawal, R/o 22%
Gandhi Nagar, Mutthigenj, Distt. aAllahabazd.

Remesh Chand, S/o Sri Late Hari Lal, K/o 19/216
Luker Genj, Distt. Al!a&bad.

«ae Appliconts

Versus

The Jnion of Indie through the General Manazer
N. Rly Baroda House, New Delhi,

Divisional Rel lway Manaser, N. Rly Allehebad.

eni e - .
S€NIOT Divisional Gommervial Superintendent,




e/

N. Rly, Allahabad.

11,

1.

12,
1.

eee Responderiis

Criginal Application no. 400 of 1994

Ram miranjgh Singh, A/a 38 Yrs, 8/c sri R.N. Singh
R/o 183-aAlopibegh, Allshabed,

Km. Shashi Srivasteve, A/A4 26 Yrs, D/o Sri V.N.
Srivastava, R/o 1 Dhinghwes Khothi, alopibagh,
Allshabad.

Cinesh Kumer, afa 3. Yrs, $/o Sri G.S. lLel Srivesteve

R/o Village & rost Sindhore, Distt. Mirzepur,

=_

Versus .
Union Of india, thrugh General ;ianag-r, Northern
Rei lwasy, Railway BRoard, Rarode House. N. Delhi

Chief Fersonnel Officer, N. Rly, Earode House.
“ew Delhi,

Divisional Reilway Manager, Northern Railway, Nawab
Yusuf Road, Allahakad.

Senior Divisional Commercial Superintendent
N. Rly, Allahabad.

.+« Respondengs.

Original Applicetion no, 399 of 1394

Kadir ahmed, s/o sri abdul SGhafoor Khen, Afa 30 Yrs
R/o 182/K/1, A.D.A Coleny Hajroopur Allshebad,

Brijesh Frasad, S/o Sri Nerein prssed, Afe 26 Yrs,
ii/o 93=iatiysra Koadm Alopibsgh A tlanabead.

Kemledh singh, 5/o sri R.m Bali singh, a/a 37 Yrs,
R/c 129 Alopibagh, Allehabed.

Rajesh Kumar, s/o Narein Frassad, a/a 28 Yrs, R/o
544 Colonelgsnj, allahabed.

Arun Kant Srivasséve, S/® sr. M.P. Srivasteva,
a/a 3: Yrs R/o Azad Sguare, +.mbagh, Allahebad.

Km, Vibha sarswat, D/o S.5. scrswat, a/e¢ 32 Yrs
R/o 133-BC, Leader Road, Railway Colony Allzhabad.

Km. Abha sarswat, D/0 S.R. Sarswat, afa 27 Yrs

N\ -7

*‘W’ e
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133-3C, Lead load, Rallwsey Colony, 4llahabad.
Ravi shepker Srive ctava, S/o Sri Prem Kumer,
A‘é 26 Yrs, R/ 130-C/51-L Rajroop=-pur,
Allchabad.
P AppliCentS

VEIIS LS

Jnion of 1ndia through General Managrr, N. Rly,
Railvsgy Board, Baroda House, Nem"ue¢r1.

Chisf Personnel Cfficer, N. Rly Barocdc House,
iew Delhi,

Divisionel Railway lienazer, N. Rly, A4 llchabked.

Senior Divisionsl Gommerciel Superintendent, N. Rly
vawab Yusuf Road, Allanabad.

esss Respondents

Criginel Application no. 397 of 1994

Piyush Kumer Dwivedi S/o K.K. Dwivedi, Afé 29 Yrs

R/O50-h viadhwepur Allehebad.

R.mesh saran S/s Hari §hcnker Lal, A /e 34 Yrs
R/o C-27/273=3, Indian Press Colony Jagatganj,
vVaranrasi,

Re jeev Kumar Srivastave, S/o P.M. Lal, afa 30 Yrs
R/o CK=-63/209-4 Chcti Piyarie Districi, Varesasi

Amulya Kumar uupta, s/c sri N.K. Gupte, &/e& 30 Yrs
R/o 178 rurana Katra, Allahabe d

Surendra Kumer S/o K. Lal a/e 30 Yrs, Rf/o Vill. &
Post Halimpur, Distt., Veranasi,

Rakesh Beharfi beraStch, 5/0 K.B. Srivestevae,
A/a 26 Yrs, R/o 12 Ghas-Ki-Satti, Khuladbed,
h.xl habad.

Priya Kant Srive:tavae, S/o sri A.N. Lal, a/e 33 Yrs
R/o 5=1/64-2G Chupe-Fur, Distt. Veranasi.

Fraveen Kumsr 3/o0 sri :.Frekesh, -/& 28 Yrs R/o Shiv
3/13-K-8, Nawalpur Colony, leerapur Besahiee,
Varanasi,

e oo Applicants

Versus \\
Qe




1.

14,
1.

4.

LD

Le

B "

/8 //
Union of Indie, through General Manager, N. Rly,
Reilway Board, Baeroda House. New e lhi,

Chief personnel Officer, Northern Reilway, Berode
House, New Delhi,

Divisionel Railway Manager, Northern Railway,/Nawab
Yusuf Road, Allahabad.

Ssenior Divisional Commerciel Superintendent !.. Rly
Nawab Yusuf Road, Allehabad,

..+ Respondenss,

Original A pplicetior no., 1702 of G2

Ra jendra Prased , Afa 24 Yrs, S/o Sri Rej Bahadur
singh, R/o Vill Khapati, Post Knapatia, Distt
Allzhzbad.

Dharam pal singh, A/e 32 Yrs, S/o L.R. Singh, R/o

- vill, Ghambir Singh Pur (Sawzean) P.O. Aurei,

Distt. Varanasi,

Mahesh Prasad, A/a 35 Yrs, S/o 5ri Kemji Prasad
R/o mohalla ; arsurampur, Post Mughslsarai, Pistt
Vardnasi.

Munna Lel, Af/a 29 Yrs, 5/c Sri Cheddi Rem R/o

@2 Vill Chandhasi (Khusweha Besti) Post Chandhasi,

Mugalsaria. Distt. Veranasi.

o e o Applicants

Versus

Union cof India, through General Manager, N. Rly
Barode House, New Delhi.

Chief Commercial Superintendent, N, Rly, Baroda
House, New Delhi,

Divisional Reilway Mdnager, N. Rly Mawab Yusuf Koad,
Allahcbad.

Senior Divisional Commercial Superintendent, DRM
Oftice, Allahabcd.

v+ lespondents

original A pplication no, 1227 of 1993

Lal Rahsadur, S/o sri Jhanra, a/a 28 Yrs, R/o vill

\
Qe .- 9
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Bhawarohi, F.O. Sindhaur, Distt. Mirzapur

2. Kishorilal, s/o Jhanna, A/a 32 Yrs R/o Vill., Bhewaroh:

P.0. 3indhaur, District 'Mirzapur.

3. horilel, s/o Jhanna, Afe 30 Yrs, R/o Vill RBhawerchi,
P.0. Sindheur, Distt. Mirzg.ur,

e Dinesh Prassd, S/o sri Shvnath Prasad, a /fe 32 ¥rs
R/o Vill & B.Q. baraini, Distt. Mirzs ur

53 Ram Subhag, 3/0 Sri D. Singh, A /a8 27 Yrs, R/o
vill Murahuan, P.O. Shikarganj Distt. Varanasi.

6. sunil Kumer, S/o sri Bansni Lal a/a 31 Yeras
r/o B.P. 285 Revi hagar Conlony, Neer Kali Ma@ir
Mughalsarai, Varenasi.

>« Appliconts.

Versus

l. Jnion of Indie thkrough Generael Manager, N. kly Rail-
way Board Baroga House. New Deli —

25 Chief Personnel Officer, N. Rly Baroda Hbuse, New

Delhi.

=i Divisional Ruilway Menc.er, Northern Railway,
Nawap Yusuf Road, A llaheb.-d.

4., Senior Divisionel Commercial Superintendent

Lo Rly, Navao Yusuf Road, Allahabad.

Toe o ReSpOndentS

16. Original Appliceticon no, 873 of 1993

1, Santosh Kumer Dwivedi, S/o Late Sri R.M. Dwivedi
k/o Vill & Post sindthora, District mirzapur

o Ranchir <ingh, S/o s.N. singh, r/o vill sultanpur,
P.O. Makhmep ur Distt. iau.

% Virendra Singh, s/oSri S. singh , r/o Vvill Rampur
Post RampurDhamave Ditt. Allchabad.

A Jitencra Bshadur singh, s/o sri A.Singh, r/o
vill and Foust Rempur Dhamava, Bistt. Allshabad.

5, Ran Vijei singh, s/o B.K%. Singh, r/o vill & po:t
Hempur Dhameva, Bistt A4Allahabad.

6. Vinay Kunar singh,s/o sii !‘shesh §ingh a/a 22 Years
r/o vill ¢ post Rsmpur, Dhamava, Distt. Allahabad.

7 Bodha singh, s/o s-i R. Behadur, r/o vill chadpur,

Qvéh/ -.-lo
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post Bhiteura, Distt. Fatehpur.

8, ram rKripal singh s/o sri A . singh, R/o Vill sahimepu,
post Bhitsure, Distt. Fatehpur, »

S Kunwar Rajendra Singh, s/c sri J.B. Singh, #/o
Badi !iadari, Fost Siswan, Distt. Allahabad.

.10, Raghvendra Pratap Singh, S/o Sri V.Singh r/o vill,;
Churiyani, posi churiyeni Distt. Fatehpur.

ll. s.c. vmishra, s/o R.S. Nishra, r/o vill Jathi post
Mahidcinpur, Distt. Allehebad.

12, Hardwsr, s/o Reém Singh, r/c vill and pPost Kaunia
Disti. Azamgarh.

13. Ajai Kumer Srivastava, S/o sri (Late) Saheb Lsl
srivasteve, r/o Vill & post Sindthora, Bitt.
Mirxa.ur. )

14, aAnant fathek, s/o S.N. Pathek, r/o B-24 G,T.=E.
Karelli Allehebad,

15, Kunwar Surendra Sinch, S/o J.B. Singh rfo Vvill
Beli Madari, post Siswan, Distt Allahabad,

16, Ramesh singh, s/o M. Singh, r/o vill and poust Rampur |
Dhameva, Distt A :lahabad.

!

17. S.K. Gupte, S/o K.L. Gupta, r/o 4 HB/107 G.nga “*agar
Colony Varenasi.

18, Hishamuddin, S/o sri sahauddin, r/o 537-A Shanshyam
Nagar Colony Allahcbad.

«e+ Applicants

Vers us

l. Union of 1lndia, through jenerel Manager, N. Rly
Reilw ay Bcard, Baroda House, N. Delhi,

2 Chief rersornmel Ofificer, horthern Reilway, Basrcde
House, New Delhi, :

3. Divisicnal Railwey jiancger, Northern kailway,
Nawab Yusuf Road, Allshabad.

4, senior Divisional Commercial Superintendent,
Noethern Railway Allahcbad,

..+ Respondents

\ ,

Qe

P



(W)
Qriginel A ppiicetion no, 779 of 19393
itahesh Kumar, S/o sri H. lal, r/c New Lasker Line,
Furana Baihrane, Allshebac. -

«s. Applicents

VeTrsus

The Wwnion ©of Indie through the Genersal Nensgerx,
nortnern Railway, Bsrods House, New Delhi,

The Divisional Railweay Managjer, Northern Ralilway
Allehsbac.

Tre Scnior Divisional Commercial Superintendent
northern Reilvay Allcnabad.

The senior Divisional pPerscnal Officer, N. R
Allahgabad.

[

y

The Senier Divisional Accounts Ofiicer, N. EBly Allshal

«++ HRespondents

Criginzl Applcation no.746 of 1993

Sanarnath singh 5/o Salik Ram &/o vill Kureh-Khurd,
P.0O. Mugalsarai Distt Mugalsarai.

Om Prekasi Sharma, S/o Late Sri puttoo Lal Sharme
@fa r/o vill rarshurampur (sikatia) F.O.
Mugalsarai, Bistt Mugaslasria,

ess Applicents

Ver sus

Union of India, through General Manejer N. Rly
Railway Board, Earoda House. ‘‘ew Delhi

Chief Personnel Officer, N. Rly Barode House
N. Delhi,

Divisional 'cilway Manager N. Rly Allshabad.

Senior Divisional Commercial Superintendent, N. Rly
A]. la habado

.++ Respondents

Original Application no., 530 of 1993

Ramesh Chandre, §/o Sri K. Cherap,r/o vill
Jmarganj P.5. Raipur, Tehsi Machlishahr, District
Jaunpur. \

e . v o Yo g
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24 satya praskash, s/o adhya, e/e 30 yrs r/s vill
Rempur Sawai, P.0O. Rejupur, Tehsil Mechlishahr
Distt. Jaunpur.

3e Jemuna rraséd, s/o srinsth r/fo Gopalpur, p.c. Rampur
Tehsil patii, Distt Pratapgarh.

4, Sri Ram 3singh s/c sri Murali, a/a 29 yrs z/o
Vill Behdaul Khurd, P.0. Surwen Misirp ur,
Tehsil patti Distt. Pratapgerh.

5. Uma Shanker, S/o sri Chote Lal r/p vill Banbirpur
F.O. Raipur, Tehsil Machlishahr Distt Jaunpur.

6. Laxmen singh, S/o svi jurali, r/o will Behdaul
= Khurd, p.o. Surwan misirpur, Tehsil Patti
Distt Pragpgarh.
/7« Girjs Shankar, S/o sri Chhuie Lel A /a 31 yrs
r/c vill Vanbirpur, P.O. Reipur, Tehsil Machlishahr '
Distt. Jaunpur.

8. Rajendra Prasad, S/o sri Ram Lal, r/cUmarganj
P.O. Raipur, Tehsil Machlishahr, Bistt Jaunpur,

9. Anrit Lal, s/o sri nath rgo villumarganj P.O.
Raipur, Tebksil Machlishahr District Jeunpur.

10, Hira *al, spo Sri Ram hath, r/o vill Umarganj, P.O.
Raipur, Tehsil Machlishahr, Distt. Jaunpur.

... Applicangs

Versus

de Union of Indié through General Mandger, Northern
Raidway Railway Board, Barods House, New Delhi,

2N Chief Perscnnel Of ficer, Northern Railway, Barods
House, l'ew Delhi.

<he Divisioneal Rallway .anager, N, Rly Nawab Yusuf
Racd Allzhao.d.

4, Senior Divisional Commercial Superintendent, N.Rly

Allzhaced.

« «» Respondents

29. Criginal Application no, 479 of 1993

l. shiv shenker, S/o Kem Lskhen, r/o vill Behdaul Khurd
fost Gaura Distt. Fragpgearh

Heri Shanker, S/o sri Chottey Lal, r/o vill Banvirpur:
post Rampur, Distt Jaunpur, ;

Mo

35 Ham Bahadur, s/o sr. pchan Lel, rfo Purani Bardahi
Bazar, Postl jlukundasaganj, Tehsil patti, Distt.
Prat«aposarh, \




i R < I
4, Ram Ashrey, S/o sri Ram Adhar, r/o village Sukhan
Misirpur, Post Suvansa, Tehsil Pstti. Ditt Pretapgarh.

5. Vibhe Shanker, S/o sri Chottey Lal rfo vill
Eanveerpur, Post R.mpur Disti Jaunpur.

6. Rém Khelewan, S/o sri Kandhei. r/o vill Sawai Rampur
rost Serei Bika, Distt. Jaunpur.

T Fem Dahadur, s/c sri Rum Abhilaesh, r/p~ vill
pue Kharagrai, Post Suvnasa, Distt. Pratapgsrh.

3, Rarshcnker, S/o sri Chottey Lal, r/o Earnveerpur,
post Sampur Distt. -8unnur.

e Lelji, Spo sri liatapher, »/o vill Meerpur, post
Madhupur, Bistt. Jaunpur.

10, sShesh Nath, s/o sri-Mata Saran , r/p vill & Post b
Sileudhi, Distt. Preta,garh.

e oo /\\p llC ant

Vers us

1.,  Uniocon of India through Gereral [ieneger, N. hly Bclluc)
Board Baroda Hcuse, New Delhi.

s Chief Perosnwal Jfficer, Northern Railwey, Barode “
House, New Delhi, . . 1
3. Divisional Reilvay, Manager, Northern Railway
Allahabad.
4, Senior Divisional Commercisl Superintendent

Northern Railway A llahebad,

e« s+ Respcndents

2. O2riginel apclicaticn no. 416 of 1993

l. Kishen singh, S/o sri Ram Nagina Sinh r/o
U yard Colony Qr. no. 702-C, Mugalsarai, Distt.
Varenasi,

2, Ramesh, §/o0 sri Ramji r/o vill & P.O. .Farshuramp ur |
sibtien post Mugalsarai, Distt. Varenasi.

=" Ashok Kumer Fandey, s/o sri Balmiky randey r/o
Sibtien, Parshurampur, FP.O. Mugalserai, Alinaver
Distt. V. renasi,

4. Prem Kumar Srivastave, S/0 sri S.M. Srivastave, f
r/o Loco Colony Gr. no, 128-K Mugalsaraj Distt i
Varénasi. : {

5. Dilip Kumar Sinha, s/o sri Deep Nzrein lLal,
R/o Hanur Colony (r. no. 694-4 Hugalsaral, "Distt.
Varanesi.,
\ «.. Applicants

X% o
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1.

‘Divisional Railway Menager, N. Rly Allanabed.

/] 14 /]

Versus

Union of India through Gereral Manager, N. Rly
Reilway BRoard, Barcde House, New D- lhi.

Chief Personnel Officer, Northern Railway, Barcde
House, New Delhi.

Divisional Railway Manauer, Northern Railway _
Allshanad, '

Serior Divisional Commercial Superintendent, Nerthern
Reilway, Nawab Yusuf Road, Allahebad.

. .« hespondents

Criginal Application nc. 1006 of 1992

santosh Kumar s/o sri B.G. Sharma, r/o 146-i Loco
colony Alicarh.

ee. Applicant

Versus

tUnion of lndia through the Zenersl Manizger, N. Rly
Baroda House, New Delhi.

Seriior Divisiocnsl Commercial Superintendent, N. Rty
Allahabad.

«es+ ResSpondents - |

vriginal A pplication no, 1303/92

sushil Kumar Pandey, s/c¢ Pt.R.N. Pandey, ii/oc
60 Bhendari Sttion Rd. Jaunpur,

smt. Jyoti Saxens, w/o Sri K., Sexena, 99/303, Sisauau
Badha Gheuraha, Konpur,

e 00 APP iiC:n‘tS .
Vers us

Jnion of 1ndia through General Manager, N. Rly
Baroda House, New Delhi.

The Divisional Railway Menejer, Northern Railwey
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=i Allahr—:bad.
Bls he s¢nicr Divisicnal Commerciel Supdt. N. Rly

T
DRM Office. Allahabad.

... Responcdents

234, Original spplicatior no. 1715/92
1 Indu frebhs pander, w/o sri B.N. Pandey, r/o
94/1A Galle Bazer Tilhargenj. allahabac.

25 smt, ‘adhuri Misra, %W/o sri O.p Mishra, rfo
62, Bhandari staiion Road, Jaunpur, '

....Applicant

Vers us |

1. Union of India through General Manager, N. Rly
Borada House, New Delhi,

25 Divisional Reilway Mandger, N. Kkly A llanabad.
3. Senior Divisional Commercisl Supdt. N. Rly DRV

Office , Allehabad.

Y

.++ Respondents

24, oOrigirsl Applicetion no., 133/93 i

1% Kripa Shenkar, S/o s5ri V. Nabh, Vill pata=ka=-pura

F.O. Rem NNaggar, Pistt. Allahabed
2. Jmes h Chandra, S/o sri . Prasad, R/o Vill Tikari

P.0O. Bhemni Hitar, Distt. Allehaved,

eeo Applicunts
\'ersus

1. Jrion of indie through General lMenager N. hly

Baroda House, New Delhi, |
2, Divisional Railway j}ianager, N. Rly, Allabebad .
S S5r. Divisional Commerciel Superintendent, N. Kly

DR\ Office Allshabad.

\\ «++ hespondesnts

f
;
" KA




2%,

1.
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Original Ap:lication no. 514/93

sri Krishne hend pathak, S/o sri T. pathak, r/o
vill. amaon, P.O. sahibganj, Distt. Varanasi

Subit De, S/o S.K. e, 'T/o Ume Kutlr, station
Road, Jeunpure.

... Applicant

Versus

Jrion of India through Seneral Manager N. R1ly
3aroda House, New Delhi.

pDivisional Railway Manegel, N. Rly, allahabac.

sr. Divisicnal superintendent Commercial N. RI1y
DRI Office, Allahabad.

... RespoOnNdeNts

Originel Applicéion no. 777/93

satya Prakash Mishra, s/o sri R.S. Mishrd, g/0
A/3, 176 Krishna Nagar, Keedgcanj, Allehabad.

... Applicont’

Versus

Jnion Of India through General lianager, N. Rly
Baroda House New Delhi.

The Divisional Railway Manager, N. Rly A llechebad.

gr.Divicional Commercial superintendent , I Rly
DRM Office Allahabad.

... Res,oncents

Originel A ppliceion nc. 467/93

sheshi Kumar Nishre, s/o R.A. Nishra, r/o Vill

Ghatwa , ost Kerchana, F.o. varchana, Distt Allahigbad. |

Fresent address 134- Tula Rem Begh A 1llchebad.

Ra'endra Prasad 8hsra, s/o sri D.P. Mishra
vill Kasidahan, Post Netheipur , Distt. yaranasi

ancop Singh, S/o Sri S.P. qir~h, B/o Vvill, and P.OU.

am ~cger Bhojpur, FeSe Antoo, Distt. pratapgarh.

... Appliccts

\

Versus Q@§v - 17




28.
l.

20.
e

J T

Jnion of 1ndia through General !ienager, No -Kly
Barcda House, hew De lhi.,

nivisicnal Raillwey Manager, N. Rly allahaad,

SeninT Divisinel Commercieal Superintendent N. Rly
.. R — .

genior pDivisional personnal vfficer, tiorthepn

Railway Allanabad.

S e E8e pivisional ACCOUNtLs Officer N. Rly

llahate

3

... hKespcndents

Original Application no. 1028/93

Rejesh Kuner Tripethi, 5/o sri R. Iripathi
R/0 354/7/1, Jayaniipul, shumangang Allahebad.

... Applicant

\Je rs us

Jnion of Indie through Leneral iMenagts N. ly
Bgroda House, N. Delhi. '

Divisional Railway .ianeger, N. rly allshebad.

senior Divisional Commercial ranager, N. [y
DRM. Ofiice Allchabad,

... Respondents

original applicetion no. 1243 /93
shiv prakash Dubey, s/o S.D. Dwivedi, r/o Vvill.
Mawapura (Kakraha) P.O. Fatehpur, Distt. lau.

o o o Appli CéinJL

Versus

Jnion of India through General lManager N. =ly
Baroda House. New De lhi.

pivisional Railway Manager, N. Rly Al lahabad.

genior Divisional Comuercial Menager, N. Rly
Allahabad.
\\ ... Respondents

U

P i
3
g
13
E
i

14

8

bt e e S e
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3. —Originel Application nmo. 1362/92

1

Pawan Kumer Pendey, S/o Sri S.S. Fandey, R/o 161/5
A, Azad Nagar, South Melska, Allehabad.

Arun Kumar Singh, S/o Late Sri Ramkant Singh, R/o
Vill./pP.O. Kaju, Allahabad.

«e. Applicant

Versus

Union of India through General ifanager N. Rly
Baroda House. New Pelhi.

Divisional Réilway lenager, N. Rly Allzhabacd.

Sr. _.Divisional Ccmmercial, Superintendent N. Rly
A llahabad.

«ss FRespondents

32. Original Applicetion no., 1511/92

Suresh Kume r Srives&ava, S/o Sri R.K.L. Srivasteva
r/o 36A/60, Judhwal, Tilherganj Allahabad.

35:
1.

e g

«e. Applicani

Vers us

The Union of India through General jjenage £, N. Rly
Baroda House. New Delhi. ’

Divisional Reilwey henager, N. Rly Alle p¢ p.o.

srisDivisional Gommercial Supdt. N. Rly- T omyv Of fice
AlFahabd. o

«+«+ 1€S 3¢ ngents

Criginal applicaetion nc. 1603/92

Sharda Babu, S/o Ghessit Lal, R/o ) 5. nakhas Kona
Allchabag. ! '

ﬁiggiaéggad, s/o sti Abrar Ahma ol SR e

el e & Appilccnt

Versus \\
R

. - 19
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1, Union of lndia though General Managef M. Rly
Allahabad.

2, Divisional Railwey Manager, M. Kly Allchabad.

3. -Sr. Divisional Ccmmercial supdt. N. Rly A llahabad.

.+« Respondents

33. Criginal application no. 1628/92

1. Vijai Kumer Sinha, S/o sri D.N. Lel, r/o Hapar
Colcny Cr. no. 694-A iughalsarai.

2. Sunil Kumer Sinha, s/o sri v.N, Lal, R/o Qr. no.
693=B Hapur Colony Mugalcarai,

3% Narayan Dutt Dubey, s/o Late sri K.D, Dubey, r/o
131=3H, First Avenue, Reilway Colonyy, Smith Road
Allahabad.

ees Applicents

Versus

1 Union of Indig, thrcugh General Manager, N, Rly :
Bzsroda House. New D=1lhi,
2. Chief Commerciel superintendenf, N. Rly Barogda House "
New Delhi. ‘ - !

e Divisional Reilvay Remenger, N. Rly Allehabed.

4, Sr. Divisional Conmmercial Supdt. N. Rly Allehebad, 'é

e+« Respcndents

Original Appliccetion no. 1663/92

| ot (N
Y

Mithl:sh Kumer M. shre, 5/o Sri H,R. Mishra
r/p 41-C Baghambari Koed, Tilak Negar, allahabad,

2.  sharad Dhysni, S/o Late Sri G.P. Dhayeni, r/o
c/o G.P. Dhayani, Prayag Sangit Semiti, 12-C Kamle
Nehru Road, Allehagbad.

3 Ramji Verma, s/o Sri K,N. Verma r/o House no.
173/B Railwsy Colony no. 1 Subedarganj, Allshabad.

ess ~pplicants ;
Qxéﬁ/ 2ok
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Versus —
1. upnion of 1ndie through General Mandger, Ne. Rly
Bsroda H7use, New Delhi.
2. chief Commercial superintendent, N. Rly Barode
House Mew Belhi, '
3. pivisional Reilwsy hienegel . Rly allehstad. i
4, sr. Divisionel Conmercial supdt. M. Rly Allahabad.

~espondenis.

3§, Original application mno. 17713/°2
1. vinod Kumr S/o Sri R.Y. Ram, r/o C 757, GTB hagel
nsreli Allchebad.

2. virepdre Kumer, s/o Sri ReS. Raem n/o 23/B/76/C/
R N— -1003i, allepur, Allahabad.

ree— = e e

: = 2 o e o f )
. Sanjgy Kumar-Srivastava, 575 5T RiP. STiveslava ki
r/o§14oa/5A, Chzkia, P.0. GIB Nagar, Allshabac. i

%i ... Applicents.
|
Vers us
l. ingon of indie through 3ereral Nananer, v, nly il
S The Civisional Railway MenageTr, No Kly Allehabad. i’
3. Sr. Bivisional comml. Supdt. Northern Rai lway |
3. Office Allchebed. . K

500 Jespond=nis

3%, COricinal A pplication no. 1821/92

L. sudhir Kumcr /spo sri uridaya Nerein south of Jania
Road, New Yar, Distt. Petné, [resent Address.
101 anend Bagh Old Baihdrene Allehcbade.

... Applicent

\

Vers us

res - ‘_: ; 5 ; i < OF R s o AR




YL

38.

1.

Jnion cf 1ndie through Gneral jiensger, N. Rly

/] 21 [/

Barooa [House. New Delhi,

Divisioral Railway Maneger, N.Rly Allahsbed,

Sr. Divisionel Conmmercisl Supdt.N. nly Allehabad.
Sr, Divisicnal Fersonnel Officer No Rly Allshabad.
Sr., Divisional Accounts Officer, K+iiy Allahsbad,

... Hespondents

2/92

)
C
.
(e
(03]
N

Original Applicetion

ATun Kumer, S/o sri G. ivestava, /o0 101,

E.
Olc Bainarena Allenebed

w
H
(=)

... Applicant

Vers us

Jnior of Indie through the Genersl Manager, N. Rly
Barode House, Allchabad.

Divisional Railwey [anager, N. Rly Allshabad.
Sr. Dvisional Commercial Supdt. N. Ely. allahabed.
Se. Divisional Personnal Officer, N. ~ly Allzhabed.

Sr, Divisional Account- Officer, N. Rly Alishabad.

.. HRespondents

Original Applicsion no. 1825/92

Virendra Pretap singh, S/o R. Singh, R/o liuréhen,
Post Shikarganj, Distt. Varanasi.

Virendre Bahadur 3inch, 3/0 S11 h.E. Singh, R/oc
Vill rrempur, Post Chakie, Distt. Varenasi,

Mohan prasad, S/o sri laelji, R/o Vill Murahen, post
Shikerganj, Bistt. Varanasi.

Brij Rej Yadev, s/o0 Sri B.R. Yadav, R/o Vill i
Murehen, Fost Shikaergenj, Distt. Verenasi, i

Krishne Morari, Sinch, 3/o sri R. luret, r/o
vill XMure han, post shikarganj, Bistt. Verenasi.

Surendra | ratap singh, S/o Sri R.B. Singh, R/o Vil!
Prem,_urfost chaekia, Distt. Varancsi. '

\

A L g R e
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Vers us

1. Jnion ¢f 1ndia threough General ianeger, N. Rly
Barode House NMNew Delhi. '

= Chief Commercial Superintendent, N. Rly BRaroda
House New Delhi,

3 Divisional Railwey Manager, N. Rly Allahabzd.
4, Sr., Divisior.al Commerciel Superintencent ,

N. Rly, allahabad.

«s. Responocents

40. Originsl applicstion no. 1231/92

1.; Alok Kumar,sinha, c/o sri g,p. Sinha, rfo 233,
Qld Rd;rdhdna, Allehabad. '

1

;<TrVéttdve s/o SriOm:Prekesh, T/o 86/"1—4—%—%f
sanda Lhawapur, Hlmtatganq, “A llahaba i

STels prllcants"

) . VeI s us

1 Union of lndia throughienersl ilaneger, N. Rly
Baroca House, New D¢ 1hi,

2. Divisional Railweay Maneger, N. Rly Allahecbead.
. Sr. Divisional Commercial Supdt. N. Rly A llahabad.

=e s RESpendents

44. Original Application no. 333/92

e Shwetank Verma, ~/o sri B.P Verma, r/c 25, Ghas ki
Satti, Khuldabad. Allshabac.

.e Applicent

Versus
1% union of lnida through General Msnager N. hly
Carods iHouse, New Delhi,
2 General Kan¢j~r, N, Rly, Railway Bhawsn (Baroda
\

[

3 | AN - 2.3

S == 1;‘*“;‘:?“:—,,1; v ey ey oy ) L ‘ - =

i»»
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42,

“B kg dc naJse, New Jalnl

" santosh Kumar sinha, s/o L.J. Sinna, a/fa 32 Yrs.

/23 /]

Cchief Commercial Supdt. N. Rly, Rail Bhawan,
Beroda House, New Delhi,

Divisionel Reilway !ens.er, N. Rly, DRV Cffice
Allshabad.

Sr. Divisional Commercial Supdt. N. rnly, Allahabacd.

... Hnespondents

trisinal Aol cation no. 643/94

shiv Dayal Pandey, ¢/0 Late Sri Pi. Krishan Pandey
r/o Block no.27/10, Labour Colony, heini Allshebad.

il
P AR llcaht

Vers us

The Union of Inida thLulgh uenural e

ager s I\}o r”-y nllc ‘-]abad

es s HEPSORCENTS

Original Applicction,ho. 61/94

1/0 Vill Kanharpur, F. J. Kherdan, Dlstt Varanasi.

* o o Jﬁ{pmli CSnm

Versus

Union of India through 3eneral jiesnager, N. Rly,
Baroda House, New Dclhl.

Chief Commercial Supdt. N. Rly Beroda liouse,
New Dehi,
Divisional Railway penager, N. Rly, Allashacad.

Sr., Divisional Commercial Supdt. DRM Office
Allahabad,
«+. Respondents

\
-

24
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4%,

.ei Prakesh singh, S/c sri \..D. Bingh, r/o

afr 214(9>

24
=

//

originel Applicetion ne., 394/93
/ .
-
Anénd singh, S/o Sri S.L. Singh, r/o 524-a, Traffic

Colony 4llehaped.

Sri mM. Dayel singh, r/o 5-

5 7 .G.

Miarge Allahabkad.

santosh Kumer Singh, S/o Sri M.D. Sinah, r/o 5= M.G.
Marg Alkhaad.

S.K. 3ingh, S/0 N.B. Sinch, r/o 13/3 Kerela Bag
Golony, Allahabad,

Jmesh pratap singh, §/¢ Sri K.p. singh, Retd.
Priricipal p.B. Inter College., Pratepg:rh.

sunil Kumar singh, S/o0 sri J.B. Singh, r/o vill,
Gujeria, rost UUrayadeeh, Distt. Fratapgsaxrh.
Anil Kuner singh, S/o sri R.P. 3ingh, r/o Vvill.
sujaria, Post jreyudeche, Distt. fratapgarh,

N.N. Adhakeri, r/o

Chand
69%5-B, Loco Colony Allanabsd.

5 Late
-~ I - - - 3 - 3 1
suril Kumar Barua, S$/o sri/J.C. Berus, r/o 39 R.N.
Nagar All:zhabad. L

najei Kumar Srivaestaevs, S/o sri R.B.L. Srivesteva,

r/6 152 Balua Ghat, allshabad,

Mukesh Kumer Srivastave, S/o sri W.S. Sriveastave,
R/6 123 Matiyara Road, Allahaba-.

Apvlicents.

e o o

V.eEsas

Jnicn of india, thrcugh General Mandager, N, Rly
nei lwey Boad, Berods House. New Delhi.

Chief Personnal Officer, N. Rly Bereday rouse,
New Ddhi,

Divisicnal Railway Maneger, N. Rly allehabad.
Sri. Divisions

i. Commercial Supdt., N. Bly
A llahebad.

es. nesponcents
Original Applicetion no, 633/92

Ramji, S/o Late Sri LalaRam, r/o 6l1Aa/i Telierganj,
Allchebad, \

AN

Apvlicant
oAy ¥
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Versus

Jnion of India, through General Mansger, N. Rly
¢roda House, Mew Delhi.

The Divisional Reilway Manager, N. hdy. allanabed.

Sr..Divisional Commercial Supdi. N. KRly Allshabad,.

e«e+. RRespondents

riginal Applicetion no. 706/92

Dipek Kumar Singh, 5/o sri (Lete) B. Sinan, r/o
1B/8A Bhanaghambri Road, Allepur, allahabad.

Akhter Naim Siddique, S/o Sri lN.J. Sideique, r/o
174 New Mehdori Colony, Allehasbed.

Mohd. Keleem, 5/0 sri Amir Uddin, r/c vill patulki,
P.0O. Karehti Distt. Allahabad.

Dilip Rumsr, s/o Sri A.p. Srivastcve, R/o 9 Elgin
Road, Civil Lines, Allehabad.

Km., Shashi Sriwassteve, D/o Sri L.N. Srivastave,
r/o 347, L1G Govindpur Colony, Allshacvad.

Suresh Pratap Singh, s/o Sri Kaem Nesh singh, r/o
Vill Chand Kemaniya, F.O. Khutj F.S. Khera, LCistt.
Allahgbad. |

«es Applicant

Versus

unicn of Incie through Secetory, Railway Boerd,
Rafi Merg, New Delhi.

Generel lianager, N. Kly Reilway Bnawasn, (Barode
House) ‘‘ew Ddhi. ?

Chief Commerciel Supd. N. Rly Rei:iway Bhawan
( 135”.‘0(‘3: H'I‘)Use) Allaha;dd.

Divisional Railway Mamager, N. Rly, allahsebad,

Sr. Divisionel Commerciel supdt. N. hHly, D&M
Office, Allahabkad,

«+. iespondents

Original Agpplication no., 648/92

\
R\




Jor

2.

El
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Ram Murtecz, S/o Mewa irel,
Alldheaked.

Vers us

—picpof-Indié through Generel
Barode House, New Delhi.

Divisional Railwey ranezer, N. nly
Senior Divisional Commercial Supdt. N. Rly Allshabad .,

Responaents

Original A pplicastion no. 731/92
néj Kumar ‘idshra, S/o sri K.K. Lishra, r/p

=

26/10, shiv Kutti, Krigczl Bhawan, Allehabed.

Frank ..ichard l‘enesse, S/o Sri M.RE. Menesse,
S4/37, ©lcd liumfordgenj, Allechabac,

ees Ap.licant,
Versus

of 1ndie, th rough Generel liegnacer, N. Rly

Jnion ,
Shawan, 3aroce. iiouse, New Delhil.

Rail

Divisional Railway leneger, N. Kly DRM Office,

All:c nabad.

Senicr Divisioral Commercial supdt., DRM Office,
Nawab Yusuf Road, Allchebac.

Responcents

Criginal A pplicstion ns. 736/92

Frakash Chendre, ransey, $/o M.D. Fandey,r/c
Vill & P3st Dubawal, Cistt. Allechakad.

«ss applicant

Versus

Jnion of indie, throuh Secretery, Railway ioard,
new D{' lﬂi .

;eneral lanager, N. nly Railway Bhawan
House) lew llelhi, \

k)

(Beroda

. w23
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e X

Chief Commercisl supdt. N. .RlyRaeilwey Board,
Jew Delni.

isionel Reilway Naneser, ho. Bly DR Office
l«\

) Y
al . C'Ce

’1>(1
;.4(

Sr, Divisicnel Commercial supdt. N. Rly, DRV
Alle hebed

J)

oo s RESPpONGENLS

Criginal gpplication no. 380/92

, t/o vill. senegur, P.O.

Sy Y
Kl da

ulab iiem

em, S/c Ram Cau
« Senzpur, bistu. J

e
A
<

Gial 1)
=

Ve rsus

Jnicn of Indlie through senerel jianager, N. .ily
Eeroda teuse. l'ew Pelhi.

Divisionel Railwey 'ieneger, lvo | ly, Allchabad.

ST, Divisional Cc merciel supdt. N. Rly, DRM
Ui fice, sllchavad,

... iesgonients

criginel applicetion no. 961/92

Durgesh ;.ani .ishra, s/o sri C.P. :‘ishra, R/o
433=KL Kydganj, Allahahac.

Fermeshwar Presag Trivedi, s/o sri R.K. Trivedi
r/c 116-4 Bahadurganj, Thakur Din K& H-the,
Disit. A llahahad.

wiehdrnra prasac¢ Mishra, s/c¢ sri K.P. Mishre, r/o
S7T7-4 Nal PRasti, Neta Neger, Distt. &llahabad,

Versus
Jnicn of Incdie through General lianager N. Kly
Baroda House, l.ew Delhi,

1

Chief Commercial Supdt.,N. Rly Beroda House, New
Delhi.

Divisicnel hailwaey ljanager, N. Rly Allahabead.

Senicr Divisionsl Commercial Supdt. LRy Cffice,

M. Rly Allanabe
L nlla!xdbdd. \ s Re,,pondents

%\\, e © “~2g
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5@, ouriginel Application no, 267/92 B
Ys Dinesh Frasad Fendey, S/c sri K.N. Fandey, r/o
vill., RBelwan, P.C. Fahera, Distt., [firzepur,
ee. H#Apzlicant L
Versus
le Jnion of India through Gereral lianeger N. Rly
new Delhi.
7. Divisional Reilwey /ta@nsger, No. nly allasnhabad.
35 Sr. Divisional Zommercial supdt. N. Rly Allahabad.
ees Responcents
i
53. Criginal application no. 1203/92
I ;o o e
1. Kxnishna Lal s/o sri G. Sehei, r/o 12/14 .G. Marg,
GedG.I.C. Conp cund, Allchabad.
2. i‘éahendre sirgh s/o sri U. singh, r/o 2/85, Rame Nand
lhegar, latiyare Road, Alispur, Allshobacd
3. Heri Shenker sinsh, s/o Sri Ram Auter Singh, r/o |
2/45, Reme Nand iagar, Matiyara Road, Allahecbad, ,
4, Tej Lahadur Ram, S/o Sri pal singer Ram, B/o ;
87=A/2=C, Baghambsri Rcad, allepur, allshabad. '
!
e Yogendra heth,s/o Sri Dudh Nath, r/c 535, Colonel Gun
Allechabasd,
z +ss Ap.-licangs,
Versus
Ly Union of lndia through General :ansjer, N. Rly
Beéroda House, Mew Delhi. .
2. Divisinal Raeilwey #anrater, Northern Railway,
Allskabad,
3e Sr, Divisicnal Commercial Supdi., N. Riy 4allshebad.
ee e 1€S Cn:]ents
e
o
I ————— o — SRR AT AT bl p e



—~ . 54, woriginal Applicotion no,1207/92

1. Suresh Chsndra 3upte, B/o Sri koja kem Gupia,
r/o 7 /3 “ew Rewa Building, Leader Kosd,

ﬂ.LLo.]du‘L,.

e Pertho sarthi Dobdar, s/o sri K.K. Dobdar, 294, akber
) _ pur, allencbac.

vete plics Us.,

Versus

1. Jnion of indie thr ugh Seneral jiana.er, M. Kly,
Beroda House, i, Belhi.

2 Divisionel Reilwey lianaser, L. ..ly Allshagbad.
3. Sr. Divisional Commercial suudt. N. Rly Allzhabad.

oo itesSpondents.

SB. JUrigiandl A pplicetion no, 1345/92

e KrishanakKant Srivasteva, 5/0 sri (wate) iunni Lal
Srivastave, r/o Kema Nenz Napger, BhdrdVOJ Puram
Allahakad.,

s smt, Jshe ..ani Srivasiewa, /o sri D.C. Srivasteves
r/c S520{L KYCQB“J, “*ldth ad.

3. se<esh grivastava, 5/0 s1i Kripa Shanker, r/o
72- C/2, .atiara Road Bharadwaj Puram, Allchabad.
a, Ghen Shyan Singh, S$/o sri Z.R. Singh, R/o vill Narayal
npur, Post sShivgarh, Distt. Allahabad.
S Brijesh Kumar Penday, S/o sri S.K, Fandey,
r/o 46, Kinche Rei Gence Frasad, alviye lhager,
Ql;oladaO.
««s Applicants
\/ersus
L JUricn of india throigh General lianager, N. Rly
Raroda House, New De lhi.
% Divisionrel Railway lanajger, N. Rly, allchabadg.
e Sr, Divicional Comuerciel su.dt. N. Rly, Allahakadgd.

\ o e o RGSP (rlts

Y

e e ———
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56, Original Applicetion no. 1344/92
Ie vinod Kumar Srivastava, S/o sri R.P  Srivaesteva,
r/o 751, uir Road, Re japur, allahavad.

«se Applicant

Versus

I Jnion of india througn Gereral ;ianager, N. Rly
Earcds House, Mew Delhi,

2, Divisi 'na. Railway j@nager, N. Rly, 4 llchabad,
= ~ Sl i O T o =l 3 AT 411 rilshabad
3. Sr. Civeional Commercisl Supdt., N. *'iy Allehadead.

e.. HespoOnders

N

N

30/9

57. Original Asplicaton nec, 1

4. Ima@nuddin, S/o Sri S.H. 1memuddin, R/o
-~ ~ = o — s . ~~1 p ¥ A
31/0, Ghenshyem®Slxager, Reilwev Cclony, A llghabad.

Dheerendre Nath Saxena, s/c Sri Decna hNath Scxena
Rfo 46=21=-4/7 Remen Xe Pure, Sulem Sarai, ailahatad

oo« Applicentgs

Vers us

1 Jnion of india through Generel Meneger, N. 4ly
Garcda House, New Delhi.

2. Divisional Railvay !/8neger, N. iily Allehabad.
3 Sr. Divisionel Commercial Superintendent, N. Rly

Allsrebad.

.. » ilespondents

66 AeelEliesiead.

Versus

1. Union of indie throgh General i.enacer, E. rly,
ceioda House., Allaharad.

2. Pivisioral Railwey Menager, N. Rly, aAllahabad.

‘\Qvgb ~ RS
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Sr. Divisional Commercial Supdt. N. iily Allahcobad.

... Respondents

original application nc. 647/92

-

arun Kumar Shukla;—Sfe—Sri S.p. Shukla, r/c

79 A #inhazpur, Beni Ka Heta, Allc:haved.

o e ,—\L[llcant

WiEies Ui

Jnion of india through Genexsl Lianager, N. Rly
Barcde House, Mew Delhi.
Divisional Railway lMenaser, N. Rly, allchabad.

J

sr. Divisional Commerciael $updt. N. nly
Allehabad,

.+« Hespondentis
' ~
original Apglication no, 494/9ﬁ‘

Suresh Kumsr S§/o szi Tulsi Rem r/o 25, Lukar Ganj,
Allshabad.

es. Abplicant

Versus
Jni n of Inida through Generel Mamager, N, Rly
Barode House, New D-1lhi,

The Divisional Reilwey Marager, N. Rly, Allehabed.

The Senior Divisonel Ccamercial Supdt. N. Rly |
Allshabad, |

Sr. Divisional Fersonnel Officer, N, Rly, Alleshabad,

Sr., Divisicral Accounts ufficer, N. Rly Allshabad,

o e o HeSuondel".tS

Original Applicction no. 495/92

Ranjiri Kant katel, 3/ sri Chandre Shexbar, Bfo
2, Rama liand Negar, Allspur, Allshabad,

\

Qe =-igos

e e Appllcant.
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7 S8 Y/

D

Versus g —

- ¥

Jnion of indie throgh the General Manseger, Ne .RlYy
Joroas livuse, ilew Delhi,

Divicior.al Railwey Manager, N. Rly Allehabac,
Seniro Divisionel Commercisl Supdt. N. Kiy Allahebad.

5r. Divisiorial personnel Officer, . Xly Allahelad.

(N

r, Civisicnsal ..ccounts Officer, Ii. Bly Allahebkad.

Prabha shenkar Yadav, 5/o Sri R.P. Yadav, r/fo
10 Thron hill Roed, Allchabad.

ov Applicernt

Versus
Jnicn of Ircdie through General .a:agcer, N. Rly
Earocds house, Mew Delhi,
Uivisional Railway ifareser, No Ely Allahecad.

5r. Divisional Commegprcicl Supdi., N. Zly aAllehsked-
Sr. Civisional Perosnnel Cfficer, N. Rly Allahebed. !

Zr. Divisiorel Account Officer, N. Rly Allehabe

«ss nespordents

Oriciral Application no., 527/92

ailil Kimer Srivesicva, S/o cri V.K. Brivesiave, ’
r/Q Lxly CUJl'Le ,')u-»g,bu;.x.o;::l, .Jlbasé’jo

Frakash Choendre pancey, S/0 ¢ §
191/24 Lairoop Pur, ALla“aha '
Rakesh pPretap sirgh, s/o sri

vill ¢ p.C. Kotwa Tehszl P s

Bheratji Khaere, $/0°Sri S.F. i
Allehebad,

Vers s \\

== 43
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- 1% Union of India through Secretory, Railway Board
Rail Bhawan, Wew Delhi
E General jManeger, N. Rly Seroda House, New Delhi.
S chief Comme: rciel Supdt. N. .Rly 3arouds House, §
ew Delhi. :
. o 40 Di\/jSiUnal Rai:\ CZ)/ nsa)“h— EI’ 1\:6 .:'&15’ D.HZ\’\I C‘ffice’ o . ,g
Allahabad. 5
i
“
B Sendior Diviionel Commer€ial supdt. ha Ry &llaligbad. 1
D station supdi. N. Rly Allehacad.

«++. Respondentis |

66 UXigimal Soolication noe. 632/92

. 6 , 7.
ve Kant, S/¢ sri $.X. Srivesteva, r/o 328
2 s l

e
shambari Housin: Scheme, Bharsdwajpuram, Allshepur,
a *

LI t\ur‘ulb(j -t

Vercsus

1. union of India, throijyh lenersl aneger, N. Rly
I‘Qe*."\l' DG l hi 0

2% Civisionagl Reilwey iienager, N. Rly, 2llahakad.
S Senior Divisional Commercial Supdt. N. Rly Allchabad.

.«. Respondents

6&. oricinal Applicetion no. 476/%2

e Shushil uuxﬁl/S rivestave, “/¢ 5ri lLakshman Frased
5rivestieva, r/o 159 Zajzawkeri Gr ih lLlireman Yojna,
JLlahepur, :llahakad.

«»s Applicant.

1 Union of Indie throush Generel iienager, IN. Railway
Beroca House, lew Delhi.

2 Divisicnal Reailway lLanagjer, M. nly. Arlahelad.

. Sr, Divisionel Commercisl Supdt., N. Rly Allahabad.

4, Sr. Divisional persinnel Officer, N. Rly Allahaiad.

w
.
(65}
L8]

. . : e R T
Divgsional Accounts Officer, N. Ely Allehabad.

A Qh

eve [Espondents o,
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66. Original goplication no. 477/92

le Atun Kumer, 5/0 sl Gyen Chard, r/v 42, Beka Ji ka
L:ugh, ‘.)“.Ll‘.,ub,uo

Viers us

1. Jnion c¢f India through General ianager, iv. Rly
Beroda House¢. New De lhi,

2. Divicioiel Reilway iienager, . sly Allshevad.

0 Sf. Livisicrel Comme:cial SUpate he Rly Silghabad.
4. 5r. Divic ionel F erosnnel Ufficer, M. Rly Aliaabzd.
o Sr. Divieional Accounts. Cfficer, N. Rly Allzhabed.

o0

e
.

i 5. singh, r/@!Tajpur Fost
ih isit. Vardrigel.,

AL 'jh, ) ive Sl sy .
kaldhi, F.S. Sskaldih, pistt. Varanasi.

; \%ISJS
1% Jnion of indis through General jjanager, i. Rly
Reilwey Bosrd, Baroda House. jew Delhi. ‘

2, f Commerciel supdt. k. Rly Bercds House. MNew Delhi
S Divisicral Reilway jianager, N. aly allshabad,
4. Si1. Diveional Cemmercisl Supdt. i. Rly Allzhobad.

°+. HespoOndents

06 . Original jfpplication no. 220/93

L. Sanjey Nerein Prasad, S/ Sri R.L. Prosad, r/o
22 Leth no. 1 Ilew Wehal, Lughalsarai.

2. Herd llaersin frasad, s/o Sri R.S. Prasad, r/o
vill Nedj lpur, ;ost Chereon, Distt. Varanasi.

\ .» -Applicant
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Versus .

erel jjenager, N. Rly

Unionn of Indie, through Zen
Se . :\EV‘-' :e lhi.

Railwgy Board, Larcde Hou

chief Commercicl supdt., N. Rly Beroda House,
New De lhi.

Divisioral Railway Manacer, k-~ nly, Allshabad.
Sr. Divisionagl Commercisl, Supdt. Northerrn Railway,
Allehabad.

.es liespcndents

Ci:lg Jal /\"pl..,. ) 219/93 Be

am singh Yadav, S/0 Sri R.a. Yadev, /o .
Pdrcu“arg1a¢, P.0O. Suhansa, Tehsil patti, Distt.

Uma Shanker Yadav, S/o sri R.L. Yadav, r/o vill.
Behdaul Xhurd, P.0O. Gaura, Tehsil Fetti, Distt.
Fratapgerh.

Om prakash, S/o Sri R. pular, r/o vill. Behdaul
Khurd, p.C. Gaura, Tehsil Pa*tl. Pratapgarh.

Vasudev, S/O K.N. Yadav, r/o vill. Xucdia=-ka=pura
Tehsil Vechchalisghar, Distt. Jaunpur.

«eos Applicants

Versus
Union of Indie through Generel [anager, WNorthern
Railway Railwsy Scard, Barodas {ouss.
Chief Commercial sSupdt. N. Rly, Baroda House. New
Delhi,

Crigianl Application no. 197493

Chet sirnigh, S/o sri Re; Dshadur singh, rfo vill.
Insraaon, $0s. Semrahe, Listt: Vereriasi.

11y ZovmAar 'Y echr s o /n
V N Slda ,h;l;,;;l:], S/ C
Ol ¢

5
-
Vill Tatihera, Fost De
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> G Rakesh Chandra Tripathi, s/o ri 3.5. Tripihi,
rfo vill. shisakpura, Post Seidatad, Disti. Allanacac.

. - . /
5 shyam Krishen pwivedi, s/c¢ 3xi V. Dwivedi, r/o
vill. Topo, Lekshegreh, Distt. Allshacad.

= 5= o
« o0 h})p.L.LCa;‘t-

Versus

1. Jnion of India through 3nersl Mjanecer, L. [Jily,
Aeilway Chawar, bBarodc iiouse. ew [Dolhi.

2. C.ief Commercicl Supdt. Earoda House, lew Delhi.

3 Divisionagl Railway icnager, . Kly & Allahebeg.

4. Seniar Divisionel Zommercial, Supdt. 1. Rly
BRA UlIiCﬁ.Dﬁ;LéJu )3Q e L e

. _«es Respondenis
/L Q. Criginal Application no. 162/93
1% prem Shanker, s/o sri S.H.N. pandey, r/o 45 Gariwen

Tcla, Allahsbad.

2. Sanjoy Kamar, JIJVCSLGVQ, /6 51 (Lote)] RePe
Srivasteva, r/o 16/11 liew Ssohhbatiabagh, Allahaiad.
3. Sautem Achiker, S/o sri N.N. Adhdkeri., r/o 695-5

Loco Colony aAllshebad.

4,  Jagdish Presad s1ivestavs, s/o sri (-ate) M.P.
Srivestava, ©/c 97/A, Karbala, allahabeo.
5. rajencdra Selaswat, g£/0 511 P.5. Sareswac, rjo
03 Seriwen Tola, Allshelac.
O. Om I'rakesh Zrivastave, 3/¢ 5ri p.iL. Srivasievs,
r/o EWS (54) Baghambari Colony 3/3 aAllapur Alleshabad.
i bhilesh Kumar srivastave, 5/0 Szi T.N. Srivastave
a0 545/5 Zhenshyem Nagar ;,_lnay Colony Allzhabad.
' = s i oo ol 5
S o \&,/'-Jvus.‘i HUSaE Srivieche¥a, 50 Zri K.B. Sriveoceova,
/o 95/11 5arviuaye indgar, All fielLad .
‘e W—Pﬁjh anar 5.ive sicva, 3/: 2Ll 5.5 Stlvaesiava,
/o $O/11 Servadeya nager, Ailshabaa.

10. Keeraj {umar Verms, 5/0 Sid KeS5. ¥
190/122~-4 jiatiyara Road, ~llchsbead.

VVlearsus

1o Jnion of India thro:gh Zlener

]

/
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Railway Bosrd, Rorode !louse, A3 llew Delhi.

2 Chief personnel Of{ficer, horthern ZHailwey, 3arcds
House, liev, De lhi.
Sl Civizional Railway Marnager, K. ily, Allehabac.
o Senior pivisionsl Ccmmercial Supdt. N. nly,
allangbads—— — ’ -
«+. Respondents

42, Originsl spplication no, 151/93

lc ;;hec i(um;r ‘1"6(}78\7, S/Cl Jl-ls fol—. -chd\' I//O .1.64.

(\*D-Jibaj“ ,‘ll(iAauqO

e Shailencrs 3ahal Verrne, s/o sri B.F. Verma, r/o
301/41-4/9E Tilak Nagar, Allahsbad.

o K. ﬁajcunvafl, D/o Sri Ram Das STy r/o ¢,/4-‘
liamanand llacar, Allsghabad.

4. Sunil Kamar srivastava, Sfo 'sri A.N. Srivasiave,

I/O 127 mat.&.Ia BO_ad, Alc S0 e

5 Rejesh Kumer, S/o 5ci S.F.L. Srivastaves, r/o

S5.C.Col. Srivestave, Sucdamadih, Dhanbgad.

O Awedesh Kumer Singh, S/0 sri J.singh, r/o surshiya,
Fost Banscéih, Distt. tellia.

. Anjeni Kumer Srivastavs,

s/0 5£3: VN. Srivastava,
r/o 28-A Krishan MNegar, All

o

ahebad

8. Karunesh Kumar, s/o Sii T. hath, r/o 545-3 Ghanshyam
Negar, Allaghabad.

va, s,/c sri p. La) rfo

T Shyam Frakech sriv 2
a ony, Allshabad.

EWS 54 Beghamb

10. Lalit Kunar, s/o sri rrem Kumar, /o 16/11 llew
Sohbatiabagh, Allshabad.
vee Applicant
Versus
1 Jrion of india through General lienoger, .. Rly
Baroda House, lew Delhi.
2. Chisf personnel Officer, . Xly, Baronda House,
New Delhi.
3. Divisional Reilway iianager, K. 11y, .Allghabed.
4, Senior Divisionel Commer@icl sSupdt. N. Kly Allahabad.

\\ see NE3pON.ents
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Qriginal Applicatien No, 150 of 1993

1, Shri Dhirendra Kumar Mishra, s/e
Shri H.M, Mishra, r/e 23/47/107 B
Indrapuri Ceoleny, Allahpur,
Allahebad, ' -

eess Applicant

Versus

1. Unien ef India threugh Genral
Manager, N, Railway Head Querters

Uffice Bareda Heuse, New Delhi,

XXX Resp.ndents

O R_ D E R(RESERVED)

JUSTI&E B.,C., SAKSENA, V,C

This bunch ef 73%E§ses in all invelve almost
identical guestiens eof fact and law and reliefs alse. OJ.A
83 ef l9§2 is being treated as the leading O.A. The number

of days ef werking varies in each eof the O.A and breadly
the peried ef werking ef the applicants as Velunteer Ticket

cellectors ranges between 5 te 18 days and that tea on the
allegatiens made by the applicants in the menth ef January
1982.

2. V The applicants allegeﬁ’that they had werked fer

the peried. indicated by them in the varieus O.hs, in the menth
of January 1982 @ Ks,15/= per day. The applicants allege
that on the basis of Railwag Board's letter dated 6.2.90
they made representatien regarding their re-engagement as
Volunteer Ticket Collecters since they had werked prier te
17.11.86,

3. Reliance fer the claim is based on the decisions
of this Tribunal as alse ‘the P.B, in-a few O.As preferred

\
Vet

e+ P39




A
by pzrsons similarly circumstanced. The applicents,
therefore, have sought a relief for a direction to the

Lespondents to re-engage the applicenis as Volunteer

|
=
O
e
0]
=

|
F_l
Y
O

tore or Mobile Booking Clexrk

w

r Extant

(2]

(%)

es p
Rules. They heave als0 in some petitions prayec that &
direction be issued to the rsspondents to teke the peti-
iicn2rs on duty and pay back vwages from 1C,12.9C till}

the dete when they first presented ithems&lves for engage-
ment,

s The respondents heve resisted the petition end have
filed a counar affidevit &s also & supplemantary countier
affidavit,

5.» The applicants have filed & rejoinder zffidavit.,
The appiicants have admitiedly nct re-engaged afier their
short stint rasnging between 5 to 18 days in the month of
Jenusry 1982, The Reilway Board's circulers dated 6.2,90
is annexed as anexure AL to the leading C.A and have

also been annexed in xkkX some of the U.,As. A p.rusal of
the said letter shows that in the light of the judgment
cated 26,8.37 of the Centiral Administrative Tiibunal,
Principal Bench, New Delhi in O.A. No. 1174 of 1984(Neera
Mehta end Urs Vs. Union of India and Ors ) and dismissal

of the SLP No, 14613/87 ty the Hon'ble Supreme Court

on 7.%.39, The Lailway Boerd has decided that the 'cut

(@]
+H

f' cate for being considered for abhsorpticon in
reguler employment against reguler vacancies earlier ’
provaied to be 14.,8.81 will be substituted by 17.11.86

Paragraph 3 of the circular letter is the anchcr shest

=h

or the cleim in the present U.A which reads as under:-

\
Y

o« op40C
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" 1In regard te candidates engaged as Mobile

Boeking Clerks discharged censequent en
discentinuance of the scheme by zenal
IR -Board's
Railwayg, as a result of/ﬁ@ﬁgb;etter; dated
17.11.86 er any earlier instructien to the
same effect may be re-engaged as Mebile
Boeking Clerks as and when they appreach
th® Railway Administratien in regular
emp leyment may be censidered after they
cemplete 3 years of service as Mobile
Beoking Clerks in the same manner as in
the case eof other Mgbile Booking Clerks

covered under para l. "

In paragraph 1 attentien was invited te Railway
Board's letter dated 21.4.82 and the 'cut off date!

previded therein was 14.8.8l.
3. ~ We have heard the learned ceunsel fer the parties.

R ~ shri B.B. Paul, ceunsel appearing fer the respeo-
ndents‘faised a preliminary ebjectien that the O.As are

barred by time, laches and vauigonnce.

9eé. :The learned ceunsel urged that the applicants
have net been engaged after January 1982, He further
submitted that the Railway Beard's letter dated 6.2.1990
dees not govern the applicants whe alleged te have werked
fer a peried between 5 te 18 days as Volunteer Ticket
Collecters, He further submitted that the applicants were
net discharged censequent te discentinuance ef the scheme

by the zenal Railways as a result of the Board's letter

dated 17.11.86., Their!'discontinuance hid taken place feur
v \
Qz’t\]/ e .P4l
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years earlier and not on the basis ef the Railway Board's

said letter,

10, The respondents have also disputed the cerrectness
ef the averment made by the applicants abeut their having
worked fer the duratien indicated by them i;>each of the
OAs, The applicants in suppert ef their assertien ef

having werked in the year 1982 for @ number ef days indicated
by them during the 'Kumbh mela' have been aneexed, cepy efg

certificate stated te have been issuid by ene Ram Das whe
has given out his designatien as/}'}ei:;et Cellecter AKM, N. Rly
Allahabad, Cepy ef such a certifiéate has been annexed as
- Annexures A-=3 and A=4 te the leading O.A. Shri B.B, Paul

submitted that Shri Ram Das was net competent te issue this

certificate and the said certificate cannet be treated as

preof ef the working peried ef the applicants indicated in

the certificates, We, however, feel that it would not be
necessary te eqter inte this centreversy fer the purpeses
of deciding the O,As. We, preceed to decide the 0,A in the
light ef the claim based en the provisions eof the Railway

Boeard's circulsr letter dated 6.,2.,90. Wwe, hewever, make it
clear that we may net be understeod te have accepted the

claim ef the applicants with regard te the days ef their
werking, We may tske up the plea ef the O.As being barred
by limita?ien. Admittedly, nene ef the applicants initiated
any/:udlggiiproceedings in any ceurt te challence their
discontiszance made in January 1982, The €entral Admini-

strative Tribunal wes censtituted in November 1985. These

Oeas have been preferred in the year 1992,

13 As noted hereinabeve, the basis fer the claim ﬁ

apart frem the provisions of the Railway Board's letter
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of the Tribunal. The salid U.As are O.A. No, 722/9C @
Rajendra Kumer Srivastava Vs. Union c¢f India and Ors, C.A
No. 471/8C Mukesh Kumar Srivastava Vs. Jnion of Indis &nd
Ors, O.A. No, 648/91 Maden Mohan Pandey Vs. Union of India
and Urs. No doubt, in these csses orders for re-engagement
of the épplicants therein had been passed. un the msterial
placed in the supplemsntary affidavit we find subsequenily
in several other cases decided by this Bench of the
Tribunel, & different view was taken when it was pointed
out that the Railway Boerd's circulcr applied to !Mobile
Booking clerks and the decision in Neera Mhta's case was
in respéct to hbbile‘Bocking Clerks. This distinction was
noted ﬁhile allowing a few review petitions in some O.As
‘and in UA No, 131/92 Lalji Shukla and Ors, the only
directgon given was that the respondents mey conslider and
analyse the cases of !Mobile Booking Clerks end find out
if anyjscheme can be framed by them laying down a parti- éf
culser criteria for re-engaging them on cassual or deily gf;
basis., Ajainst this decision, the Railway Authorities
preferred an SLP before the Hon, Supreme court and the
- Hon, Supieme court by an order dated 7.,4.94 passed the
follo@ing order :-
" Delay condonec. The order only gives & dire-

ction to the petitioner to find cut any scheme

can be fremed. The Union of India

can examin2 the matterx and if it is

not possible to frame a scheme, record

its finding accordingly., There is no

obligation cast by the impucned order

that the scheme should be framed in eny

case subject to the 2POVe, observstions the SLP

is disposed of", N
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@boverebseruEt Gens (theaspecialoeave pet it eATeNATBpecEEc et
Subseguently, the Railway administratien consideredx the
pessibility ef framing @ scheme in the light ef the aire-
ctiens given in Lslji Shukla's case by the BenEb of this

Tribunal which was dlse repested in seme other 0O.As which

came fer decisien subsequent te the decision in Lalji

Shukla's case.

1y The Railway Administratien in the supplementary
counter affidavit have indicated that they have taken a

decisien that ne scheme canbe framed fer Velunteer Ticket

Cellecters fer abserptien and regularisat%en in greu'C!
e

categery pests since this weuld militet cgeinst the statutery
previsiens laid down fer Recruitment ef Ticket Ceollecters etc

as centained in para 127 ef Section B of Chapter I ef the

Indian Railway Establishment Manual 1989 Editioen, They have
further taken the view that ne such pests er vacancies exists

en the Railways fer Volunteer Ticket Cellecters/Mobile Bookingii

Clerks feor their re-engagement en casual er daily basis,

15, It was also held thet re-enagagement will burden

the public exchequer and will alse enlarge backdeer entry

and will aeffect reservatien pelicy as contained in Article
16(4) of the €enstitution eof India. It was alse held that
framing ef such a scheme feor those Volunteers whe have clearly
worked fer a peried ef merely for 5 te g8 days will be against

public interest as the pests filled up by them are generally
by direct recruitment threugh the Railway Recruitment Board

epen for general competitioen and the eligible persens at large f%

would be deprived ef their legitimate rights,




1%, Admittedly, this scheme has been given up after
i
47.11.86 and the Railway Aaministratien has fer cogent reasens:

indicated that Lt was net feasible te draw up a scheme cs

regquired in orders passed kn varieus O.a.s

16, Shri B.B. Paul has &lso invited @ o our attention

te certain decisions in review petitiens which were allowed~

fnmmhxx%%g.@n the basis ef an enolegy of the decision by the
15
Principal Bench in 'Neera Mehta's case direction fer re-engage

ment had been passed in ﬁhe Ouis, While Qesdd¥ag allewing the
review pegitiens it was noted that the decisien in Neere
Mehta's case was confined te Mobile Boeoking Clerks and there
is neo parity between Mebile Beeking Qlerks and Velunteer

Ticket Collecters., The present applicents fall in the later
categery. |

lé. Quite a large number ef decisions have been rendered

frem time te time and the view taken in the earlier decisiens

have been washed dewn er even net accepted in latér decisiens
and a directien te draw up a scheme was enly previded as in

Lalji Shukla's case(Supre ), which wgs followed in many other
subseqyuent decisions. The turns and twists which have ‘taken
plece in the view expressed on.the questicn have been referred
to show that the decisions of ihis Bench of the Tribunal on
the basis of which the applicantsliiiiming similar benefit
being extended to them do not hold ihe field.

1q. re may now take up fOr consideration the plea of
I . benefit of the

the agplicents that the jaeclsions in some O.As in favour of
similerly situeted persons may be extended to the gpplicants,

¢

It is now fairly well settled that the judgment of the Tribuns

\\Q)fﬁf o s PAD




ae
LR
20
n
®e
an

fof that metier of any court does not give rise to a

cause of action, It is the orders of the authority

concerned or their inection which give rise to:the

grievance and the cause of action based upon this has to
be considered for purposes of determining whethzsr the
petition is barred by time under the provisicns of Sec,

21 of the Administrative Tribunels Act.

n

HESE A< was not

(3]

d by the Medrss Bench of the Central

&

ministrative Tribunal in & decisicn reported in (1694
23 AIC pge 2U 'Tamil Nadu Divisionel Accountants Associa-
tion and Urs. Ve. Union of India and (rs, this position of
law hes been clesrly aff irmecd in the judgment of the
Supreme court in-'BhOOp Singh Vs, uUnion of India and Crs.
(1592 ) 21ATC page 675. Before the Madras Bench the
question of delay was reised and it held Lhat since the
delay has not been satisfactorily expleined the C.A was
re jected on the ground of limitation alone, In that

case an order adverse to the applicants was passed cn
14.,1C.8¢. A decision on a similar crder was rendered

ky the Chandigarh Bench of the Tribunsl on 1.5.91. Ther
af

ter the applicants Asscciction moved in ith& metier and

3

(1]

1

ede & representetion, O years delay was held as fatal.

1S, A Full Bench of the Ernskulam Bench of the
Tribunel in & decision reportesd in (1994) 28 AIC 177 has
also taken the view thet decisions in similar cases cannot

give & fresh cause of action end the period must be countec

from the date the claim relates,

\
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2. The Hon'ble Supreme Court in 'Bhcop Singh Vs, Union

of Indie snd Ors(Supre; hed interelis, heldithat"inordinate
s

and unexplained delay and laches by itself/a good ground

to refuse relief to the petitioner irrespcctive of the

merit of his claim. It was alst Observed that Art, 14 or

the principle of non=discrimination is eguitable principle.

Ther2fore, eny relief cleimed cn thet basis must itself

LOF

¢ founded on eguity end not be elien 1o that concept".

)

i Vie may also refer ic a relevant observation mede in a
recent decision of Hon, Supreme Court in 'Retsn (Aancra
Semant and Ors. Vs. Union ot Indie and ors reported in

1694 $.C.C(L&S) page 182, The petitioners before the Supre-
me Court in that cage were casual lzbourers of south eastern
Railway, They were alleced to heve been eppointed between
1654-69 and represented between 1875-78. They, through
their pétition sought ¢ direction to be issued to the opp.
parties:to include their nemee in Live Casual Labourers
Re;istci after dwe screening cnd to give them re-employment
according to their senicrity, The basis for the claim
amongst;others arxi was a few judgments rendered by the Apex
court in 1985 &ndlf37 directing the Railway Authorities to
prepere & schems 2nd-tQ ebsorb the casual labourers in
accordance with their sen.icrity, The petitioners appeared
to have made a representation in 1S8SC to the Authoiities in
which it was cllegoed that they are not followinc the orders
of the Supreme court, Hicgh court of Calcutts and Czlcutta
Bench of the C,A.T. In the facts of the said case the Hcn,
Supreme Court, tcck the view that since no explanztion has
been civen es to why the petitioners did not approech till

1990 held that two questicns arise;

\ o s PAT
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(i) whether the petitioners/entitled as s

matter ot right to reemployment. ;

n

(ii) whethar they heve lost iheir right,

if eny, aue to deley.
22 wWwhile dealing with the said question the
following observetion was made ;-
" ley itself deprives a person of his
remedy aveilable in lew. In abs@nce of

any fresh cause of action or any legislation
]

a person who has lost his remedy by lapse
of time logses his righi as well",
23, A Full Bench of the Tribunal(PE, while

decdiding U.As 767 and 842 of 1585 mede the following

relevant observation:-
" It is nol openes tc court of record to
pess an order in respect of perscns who
ere not even present before it by any F

agplication or petition., In this view

cf the matter the view teken in the
cese of cne cr more emplcyee by a judicial
forum cennot be ifpso factc made appli-

cable to all cther employess In the scme

cadre, rank or situaticn by another
judicisl forum." i

This cbservaetion also suppcrts the view taken hereinabove |

.

thet the judgment in a case does not give a cause of
- who
acticn to ancther employee,/claims to be similarly 43

circumstanced as the gpplicant in other case earlier F

decided. o\
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24, Shri B.B. Paul, lecrned counsel spp2aring for
the iaspondcnts have invited our atterntion 1O ¢ decision
rencered by the Fiincipal Bench in 'Ashish Chakraborty Vs,

Union of Indig and Urs, .eported in 1994(i, A[J 382. In

the caid case the fests are almost identical as in the

case in hand, The applicant alleged thet he was engaced

as Mobile Bockino Clerk from 1,6,85 to 1£.7.85 and hed not
been engaced ihereefter., He mede e representstion statincg
that he has worked for 22 days in 1685 and in view of the
circglzsr cf the Railwey Poard dated 21.5.02 he be elsc
considered for ebsorption as Mobile Booking Clerk. The
applicant's representat;on was re jected and he was informed
that he cannot bz ebsorked in terms of the letter deted

12,8.,92. In th2 szid czse the gpplicani based his claim

%

on the:bssis of @ decisicn of the F.B. in @ similzar bunch
of thegcases° The Division Bench tock the view thet
there is no perity or simil-rity hetween the applicants
case end ithe applicanics in the bunch 0f cases decided
earlier., It was held thcot since the services cf the

applicant was not discontinued es a result of Reilw

Q)

Y
Bcerd's letter daoted 17.11.686, the ap;licent's ccs@ was
k§§ not coverzd by parea 3 of ihe Railway Board's letter
dated 6.2.,SC, Since he was not discherged consequent
upon discontinuance cof the scheme by the zcnal Railway

as a rasult of letter dated 17.11.86., The same situation

L

obtains herein slso snd wehave alrecdy held accordingly.

28, in the said case

(i

» “eferring tc the docision of the

Supreme ccurt in 'Bhoop Singh Vs. Unicn of Indie and Ors

(Supra), the guestion cf deley was also
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4G, i
considgred cnd it was held that the petition was barred 1
by limitation, The cause of action having sccrued & in
July 1985. The said C.A was filed scmetime in the yesr
1593, -

26, The learned ccunsel for the respondenits &lso
invited our sttenticn to anctiher decision rendered by the
same Division Bench of the Principel Bench in 'Anil Babu
Sharma ¥s. Union of Indie and Urs reported in 1994(1) ATJ
pc-84.

2%. The petitions before us are clearly barred

by limitsiion as provicéd in Sec. 21 of the Administiraiave

wn

Tribunals Act. The provisions cf the Railway Bocrd!
d

letter dsted G.2.90 is not atiracted and spplicable tc the
applicants,
2%9. Admittedly, the scheme hzex been given up

since after 17.11.86 anc is no longar in force. This fact

cannot be lost sight of. The agplicants therafore, cannot
+ 5
~

s
he
be granted/&elieiSprayed for by them. The applicents also
raised e plea that one Shri R.N. Shorey and 12 Others Volu-
nteer Ticket Collecters have been included in the approved
list of 1982, It is, therefore, pleaded thet the responde=-
nts have been given re-engagement to some Volunizers as
volunteer Ticket Collectors on Pick and Choose basis.

Q. | In the counter affidavit, it has been indicatat!
that the 12 persons named in para 4.,1C of the leading C.A

had been re-engaged as lbkile bBooking Clarks and not as

volunteer Ticket Collectors, The allegation, thefefore,
ha% been denied. Be that as it may, the gpplicants would
be entitlad to the relicf cleimed by them only if 1t is
based on any statutory provision, The act of the respo-

noeents 'in re-engaging a few which has bee
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expleined will not give rise to discriminstory treatment.
The applicants—im 2ffect are seeking re-eny._.ment on the-
strength of having worked for a period panging betwzen

£ to 1B cdays,which elsc is doubtful,and has been disputed

by the respongdents.

g0 A In view of the dliscussicn hereinabove, an

a totality of the circumstiences we are not pursuaded to

crant the rei.efs claimed for by the agplicants, The O,As
lack m2ril and are= accordingly dismissed. No drder as to
% Gt |
coOsts,
31 The copy of the judgment shall be glaced

on each of the U.As which have been decided by this common

2
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